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7 l6.11.95 Shri G.K.Mishra, learned counsel

for the petitioner seeks permission to
withdraw the petition on the ground thet
it has become infructuous as the relief
he has sought for in this petition hds
been given to him. Respondents' counsel
Shri T &Rath for Shri Ashok Mohanty is
present . Permission granted. Dismissed

as withdrawne f
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